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GRANT OF LoAN TO LICENSED SALT 

MANUFACTURERS (AMENDMENT) 

Ruu:s, 1965. 

The DePUty Minister In the MinIStry 
Qf Industry and SupPly (Shn Blbu-
dbendra Misra): Sir, I beg to lay on 
the Table a copy of tbe Grant of 
Loans to Licensed Salt Mimufacturers 
(Amendment) Rules, 1965, published 
in No!illcation No. GSR. 1074 dated tbe 
31st July, 1965, under sUb..section (3) 
of section 6 of the Salt Cess Act, 1933. 
(Placed in Library. See No. LT-4878! 
65]. 

11.09 bro. 

PRtsIDENT's ASSENT TO BtU 

Secretary: Sir, I lay on the 
Table the Finance (No.2) tim, 1985 
passed by the Hou.es of Parliament 
durm, ~  current Session and assen-
ted to by the President siDce a report 
was last made to the House on the 
16th August, 1985. 

11.091 hn. 

MESSAGES FROM RAJYA SABHA 

Secretary: Sir, I have to report tM 
follo .... hig messages received from the 
Secretllry of Rajya Sabha:-

Ii) "In accordance with the 
provisions of rule III of the Rules 
of Procedure and Coneluct of iiuSi-
ness in the Rajya Sabha I am 
directed to enclose a copy· of the 
Goa, Daman and Diu (Extension 
ot the CQde at Civil Procedure 
and the hbitration Act) Blll, 1985 
which has b<oenpassed by the 
Rajya sabha at 118 sitting held on 
the 11th september, 1985." 

(ll) "In accordance wiul the 
provlslons of rule 127 of the Rules 
of Procedure ~  COIIdue! of 
BllSineae In the RajY8 Sabha, 1 .... 

directed to inform the Lok Sabha 
tnat the Rajys Sabha, at its sitting 
held on the 14th September, 1965, 
agreed without any amendment 
to the Companies (Amendment) 
Bill, 1985, which was passed by 
the Lok Sabha at its sitting hejd 
on the 26th August, 1965." 

11.091 m. 
GOA, DAMAN AND DIU (EXTEN-

: ~  Of THE CODE OF CIVIL 
PROCEDURE AND THE ARBI-
TRATION ACT) BILL-(A, pau-
ed bi/ Ra;i/Il Sabhll) 

SeoretBry: Sir, I lay on the Table 
Of the House the Goa, Daman and Diu 
(Extension of the Code ot Civil Pr0-
cedure and the Arbitration Act) Bill, 
1965, as passed ,by Rajya Sabha. 

11.10 hra. 

RE: VISIT OF MEMBERS OF PAR-
LIAlttNT TO BORDER AREAS 

Mr. Speaker: Yesterday the House 
expressed an opinion that Borne MimI-
bers from this House, or perhaps botll 
Houses, should ,be sent to the border 
area. 1 had • talk with the Defence 
:MInister on th4 topic. He feel. that 
it would be better to send small 
groups of Members instead of big 
~~ ~  It necess,,:ry, after an inter-
val we can send another group. So, 
In consuitatlon with him I have d/!ci-
ded that for the present 12 members 
Plight go, 8 from this ~ and 4 
from the Rajya Sabha. When they go 
-<>f course, this t., only my 'Uf,es-
tion-they sbould take something ~ 

~  to ofTer to the jawans. So tar as 
the date is ~  the ~ 

Mlnmer has said that he can make 
arraDt"",ents fOT this Saturday and 
Sunday, that ta, tomorrow and. the dllJ' 
after. They can leave wnight 1 wl.U 
announce ihe name. after ~ ~ 
while. 

Sbrl ...... (Chlttoor): 11 it ia onlt 
_ dlQ"'. trip we e&II teneS 11 meJII-


